9 Oral Answers

Al URAT qEH :  J §EA0IT
mEmisRasiaa s gowdw &
fegra & are ¥ foradt f=ar 2 29
gaAy (=T & | ZuS A9 5w 9 &
Ffag adi ez gfau fiqe wmr

g !

2

¥ ST argdr g s s@ s
wdEy ¥ far sw oitiz3g ode &
aATq A3 A1 #4139 a9 wie 77 wfafafa
9 wuftiiz #§ rfaer g ar @ 7 A
AT 7 WITHS FE7 gAT AT AOH HT
T FUATHE § TS TH G F1 W18
ferar fir a2 wier FY wriyary ar fedt
ZOL AW F AT H WA qAT AN
wwfa wgf & ?

Sto T fag :  aardia wgrEy,
oar qe a1 #YE Al arar fr feey
FYEq AT AGT AW | AL AW F A H
FT WO FT AFT TGT TATHIE I TE
Tt | 9gt qF 39 ata 71 A9 g O
oY feed-qo wig ¥ a0 &, Sod A &
fafemr wadree ¥ o7 zwa wuitaz fear
oY 3@ ara A1 I g Fawdmrdy =
2 fe 3 ¥ ardy 15 Zawy avar 747 |
IaN FrE AAEGATT, FIE FHAT
7@ wriet | @ A 25 9T GF a0
2004 FF 7 AT TIET, AT T HIZZHT
a0\ ITX AR TT A 1L & 1T H AT
T g A W gE miwa ¥ )

(Interruptions)

Y TR AT 1 THIT KT AHTL
F oY o fear & Far Sud S
T At &1 et for Foar .
i i =1 F g8 Z90E 391 F Q19T A=
BT TATHA 75T 30 ¢ B A BIA@EIET
2\ o afz ag s fran 3 ay am
v %7 7

sito #iw faog ¢ A wEET AT 2
femy fi oaT #1E wvw mwar &1 &
o L far=re @ 7 gun

[ 14 MAY 1979 ]

to Questions 10

Survey conducted by the National

Productivity Council regarding the

loss in the nitrogenous fertiliser plants
in India

*245. SHRI N. P. CHENGALRAYA
NATOU:t SHRI BHAGATRAM
MAN-

NAIDU:t SHRI SITARAM
KESRI;

Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state;

(a) whether Government's attention
has been drawn to a recent survey
conducted by the National Productivity
Council regarding the loss in the
nitrogenous fertiliser plants in India; and

(b) if so, what action Government
propose to take to make up the loss in the
production of fertilisers in the country?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) and (b)
A statement is laid on the Table of the
House.

Statement
(a) Yes, Sir.

(ib) The Government are well aware of
the factors accounting for production
losses in fertilizer units, for example,
mechanical failures, power problems,
input constraints, etc., as mentioned in the
report of the National Productivity
Council. In order to minimise the loss on
account of mechanical
failures/breakdowns, emphasis is being
increasingly laid on better maintenance
programming. In fact, as a result of this,
the loss on account of mechanical
breakdowns has come down in 1978-79
as compared to the loss in 1977-78.
Government had also appointed an expert
Committee to review the mechanical
failure*'

tThe question was actually asked on
the floor of the House by Shri N. P.
Chengalraya Naidu,
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breakdowns in the public sector fertilizer
plants, to identify the causes and suggest
short term as well as long term
preventive measures, and to suggest
suitable changes in the maintenance
programme of the plants, where required.
The findings and recommendations of
this Committee have been sent to the
various public sector fertilizer units for
appropriate action.

Some of the major causes of me-
chanical failures/breakdowns have been
identified us deficiencies in design and
equipment, instability in power supply,
and frequency fluctuations and voltage
dips which cause immense damage to
sensitive equipments. In order to tide
over these problems, measures for
replacements/renewals  of  defective
equipments, creation of captive power
generation facilities in the plants re-
curringly affected by frequency fluc-
tuations and voltage dips, change of
feedstock, etc. have been initiated in a
numlber of plants.

SHRI N. P. CHENGALRAYA
NATDU: The hon. Minister in his
statement has said that they have ap-
pointed an expert committee to find out
ways and means to improve the working

of these plants. What are the
recommendations  of  this  expert
committee?

SHRI H. N. BAHUGUNA: There are a
number of recommendations made by the
expert committee which we have
appointed to go into the whole question.
Their first recommendation . is that we
must take a critical review of the
experience in the performance of the
latest generation plant as in any new
plant. Their second recommendation is
that the output expected of these plants
will be 50 per cent in the first year and 75
per cent in the next twelve months und 80
per cent at least thereafter, Bhen they
have said that the accountability should
be clearly established in terms of the
whole staff right from the Chairman,
Managing Director to down below. The
committee also felt

[ RAJYA SABHA ]

to Questions 12

that the man-power norms in these plants
should now and hereafter be on the
pattern of the Madras Fertilizer Limited
which has been a very successful
organisation. The Commitee also
recommended that the fertiliser industry
should have a type of inflow of
information between prosperous well-
functioning plants and the poor or bad
functioning plants. They also said that the
purchase of items and equipment on a
certain type of credit creates some
difficulty. That type of thing should be
avoided. Then, indigenous experience
should be tried in areas where om-
capabilities are good. Also, if we are
trying to do a thing, we should do it
selectively, so that ultimately we succeed
in indigenising the experience. They also
suggested that mechanical aspects, etc.
should also be gone into.

Sir, it is a long report. It has just been
received and we are going into
it.

SHRI N. P. CHENGALRAYA
NAIDU: Sir, compared to the public
sector units, the private plants are doing
a better work.

SHRI ARVIND GANESH KUL-
KARNI: Who told you?

SHRI N. P. CHENGALRAYA
NAIDU: You see the percentage they are
producing. The private sector has got one
in Vizag. They are doing better than
public sector projects if we compare
them. Sir, I think those people in private
sector projects, when thes purchase
machinery, thev are very careful. They
select parts very carefully when they
place orders, whi]e the public sector—
the officers there—simply place orders
and are not so careful That is why we are
suffering and the plants are getting bad
equipment.

Then, he said that this is also due to
power fluctuations since it is a sensitive
equipment. Why can't they have their
own generating equipment?
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SHRI ARVIND GANESH KUL-
KARNI: Stand-by equipment.

SHRI N. P. CHENGALRAYA
NAIDU: Will the Government take any
steps in this direction?

SHRI H.N. BAHUGUNA: Sir, this
question has two parts. The first part is
whether the private sector is functioning
better than the public sector. I am afraid,
this is not true. The Trombay plant tthich
is in the public sector, is the most
efficient pjant in the country...
(Interrwptions)

AN HON. MEMBER: Thisi is so
oecause it is in Bombay.

SHRI H. N. BAHUGUNA: This is
because it is in a place where the
Swatantra Party was born. It is based on
the Swatantra Party philosophy.

SHRI SITARAM KESRI; It is now
merged with the Janata Party. Merger
means dissolution... (Interruptions)

SHRI H. N. BAHUGUNA: Leave
>ihat aside, that is between me and the
gentleman here... (Interruptions)

Then, Sir, the second part of the
question is, why not have a captive
power plant? This Government has also
taken up this matter to have captive
power plants in all these plants, where
they are not there.
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to Questions 14
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SHRI SURENDRA MOHANTY:
Failure in the production of fertilisers in
the public sector is attributed to frequent
failure of machinery and plants which
again is attributed to faulty designs. May
I know whether

[ RAJYA SABHA ]

to Qiiestions 16

the Government took any steps to insert
clauses in the agreement for taking
action against the designees in. case of
faulty designs and  whetiier the
Government is thinking of invoking
those clauses? Several public sector
undertakings manufacturing fertilisers
are incurring such heavy losses.

SHRI H. N. BAHUGUNA: Sir, as
I told you, all these plants were con
ceived some time in 1966 and 1»6R
and all these plants have been com
missioned a number of years ago.
They are still not stabilised. We are
trying to bring them in line. We
have almost succeeded. It appears
that we are near success. In Coclun,
the plant is going to give us bettor
production. It has reached 80 per
cent of its rated capacity during the
last 3 or 4 months. However, I am
keeping my fingers crossed. As far as
the question of design, is concerned,
Teehnimont were selected by some
eminent scientists of our own organi
sation which we called P & D and
which is now FFDIL Division, that
is, Planning and Development Divi
sion of the erstwhile Fertilizer Cor
poration. Between them, it is not
possible to say who has tpred where.
It is not so easy to do it after 5 or 7
years. So far as invoking the clau
ses are concerned, the gentleman or
the hon. Member feels............

SHRI PIDOO MODY: He is a
gentleman all right.

SHRI H. N. BAHUGUNA: tlie hon.
Member includes gentleman. So i far as
the question of breakdown is concerned,
it is a common experience of the
fertiliser industry as a whole anywhere
in the world. Ammonia plant is so
sensitive that any fluctuation jn voltage
will cause interruption in production. It
reduces the life 0* the plant and it is also
risky to tne life of the plant itself. These
things are happening. They are now
being treated and taken care of by
putting up captive power units.

SHRI SURENDRA MOHANTY: Sir,
your statement, which was laid on
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the Iteble of the House, mention that due
to wrong designing these frequent
breakdowns are taking place. My
question was very simple. Who was
responsible for okaying that design?

MR. CHAIRMAN: It is very difficult
to find that out at this stage.

SHRI H. N. BAHUGUNA: Our
scientists and engineers okayed the
whole thing in the Planning and De-
velopment Division of the Fertilizer
Corporation of India.

SHRI SWAISINGH SISODIA: Sir, 1
would like to know from the hon.
Minister whether the recent survey
conducted by the National Productivity
Council included the private as well as
the co-operative sector fertiliser plants. I
think the hon. Minister is very well
aware that tfie IFFCO has produced
more than 10O per *ent of its capacity.
So I would like to know from the hon.
Minister whethe*, to these plants which
are working very satisfactorily and which
are tfhe pride of our nation, the Govern-
ment is thinking of giving any pro-
enotional incentives, benefits and con-
cessions in rhe co-operative sector which
can give a further fillip to their
production by which the demands of our
nation can be met.

SHRI H. N. BAHUGUNA: Sir,
whereas 1 also congratulate the co-
operative sector for producing more, the
reasons thererof have got to be gone into.
I think they are turnkey projects and
indigenisation is the least there.
Therefore, the capability of those plants
is proven. They are functioning better.
Their processing and basic engineering
was "o imported by people on a
competitive basis from a proven area. So
far as thi* Committee is concerned, it did
not go into the functioning of the co-
operative sector but it did go into the
functioning of the private and public
sector; though the National Productivity
Council has not remitted its report to
ua till date.

[ 14 MAY 1979 ]

to Questions 18

After this question was received by us,
we consulted them as to what it was like
and from that we are now getting into the
whole thing. I am thankful to the hon.
Members for putting the question. The
private sector was also included in their
study. Out of the eight plants they were to
study, six were in Vhe public sector and
Kanpur and Goa plants were private
sector plants.

SHRI SWAISINGH SISODIA: What
about incentives and promotional con-
cessions and benefits being given to such
of them as are doing very well?

SHRI H. N. BAHUGUNA: Incentives
can be given on the basis of equal
opportunity and efficiency. Here the basic
thing is that these plants, the sick plants,
cannot be compared with the healthy
plants. Sickness has come to ttiem from
many reasons, including taking unproven
technology in the: name of indigenisation.

(Interruptions)

SHRI ARVIND GANESH KUL-
KARNI: Sir, I want to know from the
Minister, but, at the outset, I have to
request Mr. Piloo Mody to please keep
quiet because last time I lost a very
important point of the hon. Minister.

MR. CHAIRMAN: He will not inter-
fere.

SHRI PILOO MODY; Every time you
want to make an important point, you
pass it on through me.

SHRI ARVIND GANESH KUL-
KARNI; In reply to an earlier question of
an hon. Member, the hon. Minister has to
admit that the. private co-operatives, or
tha Trombay, the name that he has taken
the basic p/oint is that in terms of
efficiency it is the co operative sector
which has achieved the highest efficiency.
The real problem that you have is to
accept this thing. Giving all the other
reasons, whether it ifi turn-key or
anything else. [ can
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appreciate your difficulty. But first admit
that. Then, Sir, there was recently a
world survey given in the Fertilizer
News. A point has been made out that the
Indian fertilizer industry is deficient not
only in what you call the designing but
also in the technological state. They say
that the decisions from the Government
and the so-called public sector orga-
nisations are delayed. That is why the
Mathura and the Bhatinda plants are in
difficulty and Japan has complained.
That hag appeared in the...

SHRI H. N. BAHUGUNA: 1t is
Mathura and Panipat.

SHRI ARVIND GANESH KUL-
KARNI: I want to know whether.

SHRI PILOO MODY; Make him ad-
mit both.

MB. CHAIRMAN: Do not interfere
please.

SHRI ARVIND GANESH KUL-
KARNI: T am not asking Mr. Piloo
Mody.

MR. CHAIRMAN; please put your -
upplementary.

SHRI ARVIND GANESH KUL-
KARNI: The second point I want to
mention is about the difficulty in
commissioning a plant. As you are
aware, in Russia or in Germany, the
period involved is one and one and a half
years. And that should be the {target for
the Indian; Government to achieve.
For that purpose, leaving aside what
the Productivity Council hag said
because these are routine surveys, I
want to know j what basic
innovations you are going to make hi your
Ministry for quick decisions from  your
technological side, apart from the
Government aide. Secondly, there was a
mention of the incentives, etc. Leaving
that aside, the Minister agreed  with me
when 1 raised this point six months
(back when the problem of price policy of
the fertilisers was  discussed, that *J»e
efficient plants are a easualty in

[ RAJYA SABHA ]

to Questions 20

the new scheme. And that ia why, per-
haps, the management of the efficient
plants may go into this questio*. Efforts
to the extent that efficiency should be
achieved are not there. So, in that respect,
I would like to know whether that price
formula will introduce an element of
benefit t« the efficient plants.

SHRI H. N. BAHUGUNA: I do not
agree that the new price formula accepted
on the recommendations of the Marathe
Committee has proved to be any
disincentive to the efficient factories for
the last over one year. That is not our
experience. Therefore, the feara expressed
by, the hon. Member are not based on or
related to the situation in the industry. So
far as the second part is concerned,
Bhatinda and Panipat plants have not been
delayed due to Government decision. For
example. in the case of one of them, I am
sorry to say, coal was not available even
for a start-up.

SHRI PILOO MODY: Ask Mr.
Ramachandran.

SHRI H. N. BAHUGUNA: Again, I
am not going to fix a responsibibly on
one who does; the Prime Minie ter does
it; but we have found it out between
ourselves that rai! movement has been
the basic difficulty and we have had a
very great difficulty in that particular
sector. But so far as the quick decision-
makmg ia the Ministry is concerned, in a
democracy you cannot make a quick
decision, because it has to go through so
many channels. First, the technical people
have to see it; then the Special
Committee of Secretaries has to see it. In
case of fertilizers, we have said that they
will be one like the public sector
investment board. One step has been cut
down but all steps cannot be cut down. It
iiaa got to t!o to the Finance and Planning
Ministries. It has to rotate before we can
take a decision. If thin hon. House even
authorises me to do it by
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myself, I would even then be help- (? leas
because I would need the assis- 0 tance of
these levels to come to a' judgment.

SHRI PILOO MODY: You have
seated this circus yourself. Admit that
the co-operative is more efficient.

SHRI H. N. BAHUGUNA; I said
earlier also and admitted that the co-
operative sector plant and machinery
have been accepted on a much better
footing than Durgapur. Namrup, Bar-
auni, Cochin...

SHRI ARVIND GANESH KUL-
KARNI: Has that not affected the
efficiency also?

SHRI H. N. BAHUGUNA: It has.

SHRI ARVIND GANESH KUL-
KARNI; You say that.

SHRI H. N. BAHUGUNA: I admit
because 04 a correct decision or a
decision in which we thought of not
building the industry but building
fertilisers... {Interruptions). A country
has to pay the price of learning a thing.
In the case of these companies, might be
we erred in taking too many things for
our guinea pigs tool we do want guinea
piga for knowing and getting the
knowledge

SHRI PILOO MODY; I want Mr.
Kulkarni to admit that I got his reply.

SHRI ARVIND GANESH KUL-
KARNI: Now, Sir, if Mr. Piloo Mody
offered, you know, last time Mr.
Harsingh accepted that generic names
will be introduced by multinationals.
Mr. Piloo Mody on his behalf said: Yes.
Now I am losing when multinationals
are growing.

SHRI KHURSHED ALAM KHAN:
Tlie hon. Minister is very good at giving
obviously convincing: reasons.

=t e worm gEwi o o
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SHRI KHURSHED ALAM KHAN: Fir&t
it was the teething trouble: then it was the
defect in the plant; then it waa working
difficulty and I want to know one specific
point- -(Interruptions)

SHRI ARVIND GANESH KUL-
KARNI; He is imputing motives tv Mr.
Bahuguna. I take it that

Fifad wrEwr g, I3 FEE ad
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SHRI KHURSHED ALAM KHAN: Sir,
1 would like to know a very specific point.
I would like to know. in the operating
ratio, whether it is a fact that overhead
expenses in the public sector fertiliser
corporations are excessive and this is one
of the reasons for their running into losses.
I would like to know: What are you doing
to curtail these overhead expenses and to
bring them down?

SHRIH.N. BAHUGUNA; Sir. ]
will look into this aspect of the ques tion.
I have not seen it from that angle.
(Interruptions).

~ MR. CHAIRMAN; He said he will look
nto it.

Al R W AT . G A
A & w1 e faar § 3@ & o\y A 2
& = Sgvw dfeedl, seedfva
At & qar7 ¥ fav gEws T
2/ ¢ 1 Af & 9 wwer 9w g
fe Y wp #TON w1 g A T
AUl #7 T=afeal # fao aw
fEames S sTFoll # F47 oF FTew
AT AT -7 fow g2 aF  faeen
wfeat 1 wmfan s 2 ¢ @ am
TgiA  FA fE faoet #1 g A
afeatar w7 fawedt & wwmEr o
ateew # FATCH 314 I7@ FTO0 & | 1
-} T T | ST g g i faeeh
¥ qets, § A wfeww 91 @ § ww A
Z¥ &9 ¥ "aAT ot T 7y favan fay 2



23 Oral Answers
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Gaidetines regarding salaries and per-
gnbdtes of the top executives of big
companies and public sector
undertakings

*246. SHRIMATI AMBIKA SONI:
SHRI S. W. DHABEf SHRI
MULKA GOVINDA REDDY;

WUI the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether it is a fact that last year
some guidelines were issued to the big
companies regarding salaries and
perquisites to be fixed for their top
executives;

(b) if so, what are the details in this
regard;

[ RAJYA SABHA ]

The question was actually  asked on
the floor of the House by Shri S. W.
Dhabe.

to Questions 24

(c) whether the guidelines referred
to in part (a) above are also appli
cable to public sector undertakings;
and

(d) whether  Government  have
taken steps to ensure that the above
guidelines are followed by the big
companies and the public sector under
takings?

IHE MINISTER OF LAV/, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN); (a) to (d) A
statement is laid on the Table of tbe
House.

Statement

(a) and (b) The revised administrative
guidelines relating to the remuneration
payable to managing/ whole-time
directors/managers of public limited
companies and private limited companies
which are subsidiaries of public limited
companies were issued by the Central
Govem-ment on 9th November, 1978, a
copy of which is annexed. (See below)
The remuneration payable to the exe-
cutives, however, does not require
approval of the Central Government
under the Companie!? Act, 1956, except
where such executives come within the
purview of Sectiona 204A and 314 (IB)
of the Companies Act, 1956.

(¢) The term, "public sector under-
takings" includes both corporations
owned or controlled by Government and
incorporated under special statutes as well
as other undertakings registered as
companies under the Companies Act,
1956. The for-rrer are not subject to the
provisions of Companies Act. As for the
iattw category of public sector undertak-
ings, by virtue of this Department's
Notification No. G.S.R. 235 dated 3I»t
January, 1978. Central Government has
exempted Government companie* from
the provisions of Sections 198, 239, 268.
269, 309, 310, 311, 387 and S83 oi the
Companies Act, 1956, relating to
appointment of and payment of
remuneration to managerial personnel.
Thus, the revised administrative guide-



